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each case is limited to Rs. 200/- and the 
allottee is required to pay additional rent on 
this. Any expenditure over and above Rs. 
200/- is borne by the allottee himself. In the 
case of request from an allottee of Type III or 
Type II quarter, the  same is 

power plug is found to be genuine subject to 
the Government liability upto Rs. 200/-as in 
the case of Type IV. Provision of such facility 
in all Type II, III & IV quarters will depend 
upon the availability of funds as  also     upon  
the  requirement of     each 

  

 

 
tTransferred   from   the   21st   Ferruary, 

1974. 

 Establishment  of Harijan  colonies  in 
"Jayanti villages" 

88. SHRI JAGDISH PRASAD 
MATHUR:   Will   the   Minister  of  AGRI-
CULTURE be pleased to state : 

(a) the number of Harijan colonies es-
tablished in "Jayanti villages" during the 
Silver Jubilee year of- Independence ;  and 

t[   ] English Translation. 

acceded   to   if   necessity   of   provision   of I individual request.

 



135        Written Answers [RAJYA SABHA] to Questions 136 

(b) by when the scheme to construct houses 
for Harijans in "Jayanti villages" will be 
completed ?] 

 
t [THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE    (SHRI 
B. P. MAURYA): (a) and (b) Information 
from the Governments of Jammu and Kashmir 
and Madhya Pradesh and Union Territory 
Administrations of Dadra and Nagar Haveli, 
Delhi and Mizoram has been summarised in 
the attached statement. 

Information     in  respect of     remaining 
States and Union Territories is being col- 

t[    J English Translation 

lected and will be laid on the Table of Ihe 
House, as soon as possible. 

Statement 
Madhya Pradeh.—No Harijan colonies are 

proposed to be established in Jayanti villages 
in Madhya Pradesh, but 1700 houses are to be 
constructed in these villages for Harijans. 
Funds have been released to Districts in 
December, 1973 and January, 1974, with 
instructions to utilise them during the current 
year. 

Jammu and Kashmir, Dadra & Nagar Haveli, 
Mizoram.—No Harijan colonies have been  
established  in Jayanti  villages. 

Delhi.—No colony has been set up. How-
ever house sites have been distributed in 
Jayanti villages. Arrangements are being 
made to distribute land in the remaining three 
villages. 

Aclion has been initiated and it is hoped to 
complete the scheme within two years subject 
to the availability of raw material.] 

X Movement of coal through coastal 
shipping ia Gujarat 

130. SHRIMATI KUMUDBEN MANI-
SHANKER JOSHI: Will the Minister of 
SHIPPING AND TRANSPORT be pleased to 
state : 

(a) whether Gujarat Government have 
requested the Central Governtnent for the 
movement of coal through coastal ship 
ping on a large scale to enable them to 
switch over from oil to coal as energy 
source both in industries and agriculture; 
and 

(b) if so, what action Government have 
taken  thereon ? 

, THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI PRANAB MUKHERJEE): (a) 
and (b) No request from the Government  of 
Gujarat  regarding  movement   of 

^Transferred from the 22nd February, 
1974. 


